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ND.1596 {F.Wo,107/120/758~1T{£1): In exercise of the powers cenfarred
by chsuse (iv) ofsubesesiiin {230} of secizon 10 of the fmorme~iax Lol
1961 (43 of .1881), the Central Goworrront herchy notifies Thctien for
Yater Developrand Myscre Scciely Bangalore™ for the rurpese of the seid
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14, Telace Rend, Bangalove-560052,
2, The Ccnnissione% of Inc re-tex, Fernataka-~I, Bangalore with
reforence to his letter Mo.FRO.718/120/70-CIT dte 25,1176,
3, All Corrissionrs of Incrre<-iaX, :
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6, All DfPices andl Sectionms of T, RMing of £.83.2.Te
7. Corptroller & Apditor General of India (20" crpies).
. 8, Bulletin Section of Girectorate of Imsnection (nser),
New Delhi (5 cobies)o :
0. Director of Training, INS(Direct Trxes) Steif College, Nogpur {5 copies)s
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